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1525 hrs.

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

i TR & O 3
T § WY 20 A9FER, 1959 ®1 A

SIXTIETH REPORT
Mr. Chairman: Shri Hem Raj:
Shri Hem Raj (Kangra): I beg to
move:

“That this House agrees with
the Sixtieth Report of the Com-
mittee on Private Members' Bills
and ‘Resolutions presenteq to the
House on the 24th March, 1965.”
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Mr. Chairman: Order, Order.

Shri Raghunath Singh: After all it
is a question of three or filve minutes.

Mr. Chairman: The question is:

“That this House agrees with
the Sixtieth Report of the Com-
mittee on Private Members’ Bills
and Resolutions presented to the
House on the 24th March, 1965.”

The motion was adopted.

Mr. Chairman: Shri Prakash Vir

Shastri.

15.26 hrs.

RESOLUTION RE: SESSION OF
PARLIAMENT AT BANGALORE OR
HYDERABAD—contd,
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